103 Written Answers

bread is not a major item of food in Tamil
Nadu.

Subsidy to Maharashtra

1465. SHRI S. K. VAISHAMPAYEN:
Will the Minister of INDUSTRY be pleased
to state:

(a) whether the Central Government
received a proposal from the Maharashtra
'Government to give 15 per cent Central
subsidy to growth centres in the industrially
backward areas in a State instead of a
District as at present; and

(b) if so, what action the Central
Government are taking in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY  (SHRI
CHARANIJIT CHANANA): (a) Yes, Sir.

(b) Tbt State Government proposal received
in April, 1974 was examined by the
Government of India and was not found in
conformity with the accepted norms evolved
in pursuance of the decisions of the National
Development Council Committee of the State
Chief Ministers. The State Government was
informed accordingly in May, 1974.

The State Government again sent a proposal
to Planning Commission in 1975, in response
to which the State Government was informed
in July, 1975 that the present subsidy scheme
has the approval of National Development
Council and any change in the policy will
need careful scrutiny and review by the
Government of India.

In the meanwhile, Government of India, In
the Planning Commission, have set up a
Committee in November, 1978, on the
development of Backward Areas under the
Chairmanship of Shri B. Sivaraman former
Member, Planning Commission to tackle the
problems of backwardness in its
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totality and the Committee is expected to
submit its report by the end of this year. Any
change or modification in the existing list of
areas would depend upon the recommen-
dations made by this Committee, examined
and accepted by Government of India.

Setting: up cement factory in Madhya
Pradesh

1466. SHRT LADLI MOHAN NIGAM:
Will the Minister of INDUSTRY be pleased
to state:

(a) whether there is a proposal under
Government's consideration to set up a large
cement factory, in private sector at Rewa in
Madhya Pradesh at an estimated cost of nearly
Rs. 35.00 crores;

(b) whether a letter of intent for the same
has been granted; and

(c) if not, by when it is likely to be
issued?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANIJIT CHANANA): (a) Yes, Sir.

(b) and (c) The application is under
process.
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Production by BHEL

1467. SHRI PYARELAL . KHAN-
DELWAL; Will the Minister of IN-
DUSTRY be pleased to state:

(a) what is the value of production in
the Bharat Heavy Electricals Ltd., Bhopal
during th, years 1977, 1978 and 1979;

(b) what are the names of the
countries which placed orders for the
purchase of machines manufactured by
the BHEL (from the year 1976 to 1979);

(b) what are the names of the
countries together with the amount
received from them for the export of the
said machines; and

(c) what are the names of the Indian
agencies through which the orders were
received fc-r the said export; and the
amount of commission paid to them?]
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f[THE MINISTER OF STATE IN

THE  MINISTRY OF  INDUSTRY
(SHRI CHARANIJIT CHANANA):
(a) The value of production in

BHEL, Bhopal during the years under

reference is given below:

(Rs. crores)
'97°-77 .. .. 1363¢
19777 oo, 116.79
Q78T oo 120.90

(b) From 1976 to 1979 BHEL received
orders from Australia, Bangladesh, Burma,
Egypt, Ghana, Indonesia, Iran, Iraq, Jordan,
Kenya, Libya, Malaysia, Mauritius,
Nepal,
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New Zealand, Philippines, Saudi Arabia, Sri
Lanka, Swaziland, Tanzania, Thailand,
U.S.A. and West Germany.

(c) Details are given in the statement
enclosed.

(d) No Indian agencies were appointed
as agents for the purpose.

Statement
Names of the courtrie. a- o the sales
realised
(Rs. in lakhs)

Couniry 197617 197778 197879
Australia . 2 2 g
Bhutan . . . . 2
Burma . . . 3
Ceylon . I . e
Indonesia . 5 .. i
Iran . P 2
Iraq . . . . 8
Jordan . . - . 39
Kenya , . . . 12
Libya . . 1896 5243
Malaysia . 74 380 5t
Mauritius . . 19 e
Nigeria N e ‘e 2
Nepal . . . .14 16
New Zealand ,  .; ° #upe. v gy
Pakistan . 29 . .
Switzerland | 22

Saudi Arabia . . . 3965

Tanzania . e . 46
UK ., . 3 . -
U.S. A, . ., N e
Zambia . |, 48 5 163
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t [Employees in BHEL

1468. SHRI PYARELAL KHAN-
DELWAL: Will the Minister of INDUSTRY
be pleased to state:

(a) what is the number of permanent and
temporary employees in the Bharat Heavy
Electrical Limited, Bhopal as on 31st March,
1980;

(b) what is the number of employees who
have so far been provided accommodation;

(c) how many of the above employees
are Class IV i.e. helpers, sweepers; gardeners
etc; and

(d) how many of the above Class IV
employees are the bonafied residents of
Madhya Pradesh?]
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F[THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANIJIT CHANANA): (a) The concept
of permanent and temporary employees does
not exist in Bharat Heavy Electricals Ltd.
There were 18,908 regular employees,
including trainees, in BHEL, Bhopal as on
31-3-1980.

(b) 10,526.

(c) Out of the total class IV strength of
4,183 as on 31-3-1980, 2,783 employees
have been provided with the Company
accommodation.

(d) All are bonafied residents of Madhya
Pradesh, either by birth or by domicile.]

manufactured in  Small

Scale Sector

Products

1469. SHRI LADLI MOHAN NIGAM:
Will the Minister of INDUSTRY be pleased
to state:

fa) whether it i; a fact that the Central
Government have issued directives to all
the public  sector

+[ ] English translation.



